ielecorn Disputas Settlement & Appellate Tribuna

Mew Delhi

No. 1/Judicial/Misc./TDSAT/2012 Dated: 1" March, 2023
NOTICE

This is to inform that the Court of Registrar would not be available from 17" to
215t March, 2023 and the matters listed during the said period are enbloc adjourned
shall be taken up as per the table below:-

Sl. No. | Date of listing MNext date

T 17.03.2023 22.03.2023
2, 20.03.2023 23.03.2023
3. 21.03.2023 25.03.2023
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To,
1. Registrar-cum Principal Secretary, TDSAT.
2. Registrar, TDSAT.
3. PPS to Hon'ble Chairperson, TDSAT.
4. PS to Hon'ble Member-l, TDSAT.
5. PS to Hon'ble Member-ll, TDSAT.
6. PPS (Court), TDSAT.
7. TDSAT Website.
8. Notice Board.



